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Sardar Majlthia: Yes, they are given 
free to those interested in breeding. 
Actually they are handed to State 
Governments, semi-official or religious 
institutions and members of the public 
who are interested in the rearing of 
calves.
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Sardar Majithia: Between the 1st
July and the 30th September 1954, 
]280 calves have been given.
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Sardar Majithia: To the first part, I 

have already replied, that I require 
notice. As for the other, I can say 
that approximately 4,000 calves become 
.̂ surplus every year.

Incidence of C r im e s  in  D elhi

*370. Shri Chaudbrl Muhammed 
Shaffee: Will the Minister of Home 
Affairs be pleased to lay a statement 
on the Table of the Rouse showing:

(a) the number of crimes commit
ted in Delhi State during the year 
1954, Under the following heads (i) 
murder (ii) dacoity (iii) abduction
(iv) kidnapping and (v) criminal as
sault;

(b) the percentage of such ?rimes 
which remain undetected; and

(c) the number of cases where the 
accused were acquitted and strictures 
passed on the police under the vari
ous heads referred to in part (a)?

The Deputy Minister of Home Affairs 
v/Shri Datar): (a) to (c). A statement

is laid on the Table of the House. 
[See Appendix III, annexure No. 3].
I may add for the information of the 
hon. Member that in one case, the 
Magistrate passed strictures against 
two police oflflcers for unsatisfactory 
investigation.

Shri Chaudhri Muhamxned Shaffee: 
May I know Sir, what measures are 
taken to improve crime detection?

Shri Datar: Government are taking 
necessary steps to improve the tone of 
investigation,

Shri Chaudhri Muhammed Shaffee:
May I know Sir, what is the strength 
of the police on duty in Delhi?

Shri Datar: The number is in the 
neighbourhood of 10,000. If I remem
ber correctly.

Shri Radha Raman: How does the 
percentage which the hon. Minister has 
mentioned Just now compare with that 
of the previous years?

Shri Datar: Gradually, there has 
been a decrease in crime and an in
crease in detection and proper investiga
tion.

Shri Kelapi»an: In how many cases 
the offenders were punished?

Shri Datar: I have not got those 
figures.
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